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*. qq. eg,ri5fi sfu{
MINISTRY O[' AGRICULTI]E

(Departmetrt of Agriculture ,nd Cooperation)
NOTIFICATION

New Delhi, the 2fth January, 1998

S.O. 70(f).-tn exercise of the powers conferred by Section 4 of the Insecticides Act, l96E (46 of 1968) rhe Cenrm.l
Government herebv nominates the following person as member to the Central Insecticides Boarcl aad nuke firther amend-
menls to the notificatiotr of the Covernn€nt of tndia in the erstwhrle Minist| of Foo4 Atdolture, Community Development
and Cooperation No. GSR 301, dated the lst March, 1971 as follows :-
r68cy97 (l)
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1. In the said notiflcation, for clauses (XLX) (c) aad entries relating thoreto the tbuowitrg shall be substituteC,

namely:-
(XIX) (c) Dr. C. R. Haza

Agriculture Commissioner,

Department of Agriculture and Cooperation,

New Delhi. . .

2. The member nomin*ed i[rough this notification shall hold office upto 060 I -200 I

Footnote : The Principal notification was published vide No. GSR 301, dated lst March,
vide Nos.

(D G.S.R. 1216, dated the 2lst August, 1971.

(ii) G.S.R. 478(E) dated the lOth August, 1976.

(iii) s,o. 8,18G) dated the 25rh october, 1989.

(iu) s.o. 528(E) dated rhe l9th July, I993.
(v) s.o. E.lg(E) dated the 20rh ocrober, 1996.

(vi) S.O 3,16(E) dated the 2,lt\ April, I997.

[File No. l9-419 5 - PP.I(i)]
K.M. Chadha, Jt. Secy.

l97l and subsequently aoended
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[s,I. +t, rs-+zss-d. fr.-t]
S. qc. q$, rtgffi sfsq

NOTTFICATION

New Delhi, the 20 January, 1998

S. O. 11( E).-h exerc ise o f the power; - -,nferred by Section 5 c f the lnsecticides ,\cr. 1968 (-16 oi i 968), the Centra i

Covemment hereb y makes the iollowing amendrii ,:: in the notification oithe Govemment of Iadia m the lvlinistry of Agiculture
(Departrnent ofAgriculure nnd Cooperation) nulna4r'S.C. 79(E), dared the lrd February. 1997, namely ;-

In the said aorificarion :-
l.(i) for serial number I ard the entries relating thereto, the folloving serial number and entries shall be substituted,

namel):-
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' 1. Dr. C.R. Ha-zra.

Agriculture Commissioner,
DeDartment of Agriculture and Cooperation,
New Delhi. Chairman"

(ii) rfter serial number,-i and the cntries r3lating thjretc. thi tbliowin g serialnu,.nber ald entrie: shall be insened.
namat\

"6 Professoi Jowahar S. Bapna,
Prlf=',:r,tr. lieuropha;rnacology m.l D;rectoi,
lnsiture ri iiuman Behavie.ur anrI.\l]ied ScLenc:s.
Lrrimii .. ;r Del,ri. ),l:n:er,,

2. 1 h; C hairr,ian :r; : :he lvl"t;r ber shall hotd the oilc. i. l,-rrg asthey.rolJ the rrrfice oirhe Nlember, Cenrri
Ilsr:ciici,.les Boarci.

[rile No. l9-1.'95 .PP 
U

K, ]VI, CFI-{DHA, Jt. SECr'
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